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(U) Shrl K. M. Kouablk 
(12) Sbrl D. K. Kunte 
(13) Shrimatl T. Laklhmikanthamma 
(14) Shrl Brij Bhushan Lal 
(I!) Shri Madhu Llmayt 
(16) Shrl V. Viswanilha Menon 
(17) Shrl O. S. Milhra 
(18) Shri Srinlbas Mishra 
(19) Shri Krishna Chandra Pant 
(20) Shrl Dahyabhai Parmar 
(21) Shri Shiva Chandika Prasad 
(12) Shri Y. Ankioeedu Prasad 
(23) Shri Gajraj Sioab Rao 
(24) Shri M. Narayana Reddy 
(25) Shri Dwaipayan Sen 
(26) Shri Shambhu Nath 
(27) Shri Naval Kishore Sbarma 
(28) Shrl Sheo Narain 
(29) Sbri Kedar Nath Sio,h 
(30) Shri 0 VisWBoalhao". 

MR. SPEAKER : The question Is : 
"ThaI Ihis House do concur in Ibe 

recommendalion of Rajy. Sabha Ihal 
Ihe House do join In the 10lnl Com-
mittee of the Houses on the Bill to 
consolidate and amend Ibe law relalin, 
10 Criminal Procedure, made in lbe 
motion adopted by Rajya S.bhl al ils 
lillio, held on Iho 15th December. 1970 
and communicated 10 Ibis HoulO on tbe 
15th December. 1970 and do resolve lhal 
the followiog 30 mombers or Lok Sabha 
be nomlnaled to serve on Ibo laid 10lnl 
Commillee, namoly :-

(1) Sbri Sardar Amjad AU 
(2) Shri S. C. Besra 
(3) Shri Tulsidas DIAPpa 
(4) Shrl C. C. Desai 
(5) Sbrl Sbri Cband Ooyal 
(6) Shri Ram Krlshan Gupta 
(7) Sbri V. N. Jadbav 
(8) Shri Bhoseodra Jha 
(9) Sbri H. Ajmal Khan 

(10) Sbrl Llladbar Kotokl 
(11) Sbrl K. M. Koulhik 
(12) Shrl D. K. Kante 

, 

(13) Shrlmatl T. Laklhmikintbamma 
(14) Sbrl Brlj Bhusban Lal 
(15) Sbrl Madbu Limaye 
(16) Sbrl V. Viswenalha MonOD 
(17) Sbrl O. S. Misbra 
(l8) Shrl Srinlbas Mishra 
(19) Sbei Krishna Chandra Pant 
(20) Sbel Dabyabbal Parmar 
(21) Shri Sbiva Cbandlka PraAd 
(22) Sbri Y. Ankineedu PraAd 
(23) Sbrl GaJraj Sin,h Rao 
(24) Shri M. Narayana Reddy 
(25) Sbri Dwalpayao Sen 
(26) Sbrl Sbambu Nath • 
(27) Sbri Naval Kisbore Sbarma 
(28) Sbri Sbeo Naraio 
(29) Sbri Kedar Nalh Siogb 
(30) Sbei O. Viswanalban." 

The motion IIIas adopt,d. 

SHRI TULSHIDAS lADHAV (Bara' 
mati) : Wbat happend to item No. 26 ? 

SHRI P. K. OEO (Kalabandi) : Post-
poned 10 nelll Lok Sabha. 

15.24 hrl. 

COMMITTEE ON PRIVATE MEMBERS' 
BILLS AND RESOLUTIONS 

SenDtletb Report 

SHRI P. O. SEN (Purne.): I baa to 
move : 

"Tbat this House do agree wltb tbe 
Seventietb Report of Ihe Commlllee on 
Private Members' Bills and Resolutions 
presenled to the Hou" OD the 16th 
December, 1970." 

MR. SPEAKER : The quesllon I, : 

"ThaI this House do alree wllh the 
Sevenlleth Report of the Committee on 
Private Members' Bills aod Resolutions 
presented to the HoulC on th' 16tb 
December, 1970." 

Th, mol'.11 .,., lIIIo",d. 


